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FT.3M. 2555(37).—orar srfarfa=rm, 1989 (1989 =T 24) #¥ &y 20 T ITETT (1) FTT Ta<T AT

& Tgd, % AL, TEH YIRS 3T qEEE-arehl & 3T Folded FRT 396 HAAT qa9 qed]
16/2/TeTT-01/2025/THHA-887 /LTATEE /1988 T 26/05/2025 ¥ HTEAH & e £ TS FurE ¥ wrqw g
& ATE, THH G AT AT ST & T Ferferterd staqeg=it # afura ofiT 9rTs s i oY srfarfa=am & steama
IVA #7 £T2T 201 F1 ST (1) % qed S veL A, 887(S) R 19/02/2025 % qga wda g, e

TS TS AT AT TF § AT = Te-aTehT ST T % JThT ST TTHT-FolH TS F IELRTT 6 HouTas

& forg sttt it st =Rl

3770 GI/2025 )
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T
srfergra S T AT
TH G&IT TTH HT AH 7. ITAT §&IqT TS HE&AT SHET/FT SERT)
(FFATH)
1. FANH Bk 78 1 0.0222
Ll 0.0222
2. IET EIE 95 1 0.0584
IqLal 182 1 0.0562
IqLar 182 2 0.0765
R 0.1911
5 FTTETATH AT 2 3 0.0002
6 FEAATATH 2 6 0.0063
7 FTAATATTH 2 7 0.0125
8 FTAATATTH 2 8 0.0053
9 FAATA T 25 7 0.0950
10 FTTETA T 25 8 0.0050
11 FTTETA T 25 9 0.0083
12 FTAATA T 25 10 0.0045
13. FTTETA T 65 12 0.0148
14. FTTETA T 65 12-A 0.1586
o 0.3105
15. qTer 19 2 0.0133
16. qTer 19 3 0.0253
Ll 0.0386
17. TERH 1 4-A 0.2720
18. TERH 1 4-A-4 0.0065
19. TERHA 1 5 0.0360
e 0.3145
T AT (TFAT W) 0.8769
[T, . Toeg.271/fR/a=1/2025-26/9%/1219]
ST O, qeT St/ fAmtor, see gradt
MINISTRY OF RAILWAYS
[South Western Railway (Construction Organisation)]
NOTIFICATION

Bengaluru, the 11th June, 2025

S.0. 2555(E).—In exercise of the power conferred by sub-section (1) of Sec. 20E of the Railway Act, 1989
(24 of 1989), the Central Govt, after being satisfied with the report of the Competent Authority &amp; Dy. Collector of
Mormugoa-Vasco submitted vide his office communication no.16/2/LA-01/2025/SO-887/DYC/1988 dated 26/05/2025
hereby declares that the lands described and shown in the following Schedule and notified under S.O. 887(E) dated
19/02/2025 issued under sub-section (1) of Section 20A of Chapter IVA of the Act, should be acquired for executing
the Special Railway Project, namely doubling of Vasco da Gama-Kulem section of Tinaighat-Vasco da Gama in the
State of GOA.
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SCHEDULE

Description of the lands notified.

Sr. No. Village Taluka Survey No. Sub Div No. Area proposed for
acquisition in Ha

1 Curchorem Quepem 78 1 0.0222
Total 0.0222

2 Utorda Salcete 95 1 0.0584
3 Utorda 182 1 0.0562
4 Utorda 182 2 0.0765
Total 0.1911

5 Cansaulim Mormugao 2 3 0.0002
6 Cansaulim 2 6 0.0063
7 Cansaulim 2 7 0.0125
8 Cansaulim 2 8 0.0053
9 Cansaulim 25 7 0.0950
10 Cansaulim 25 8 0.0050
11 Cansaulim 25 9 0.0083
12 Cansaulim 25 10 0.0045
13 Cansaulim 65 12 0.0148
14 Cansaulim 65 12-A 0.1586
Total 0.3105

15 Pale 19 2 0.0133
16 Pale 19 3 0.0253
Total 0.0386

17 Issorcim 1 4-A 0.2720
18 Issorcim 1 4-A-4 0.0065
19 Issorcim 1 5 0.0360
Total 0.3145

Total area required in Ha 0.8769

[F. No. W.271/CN/BNC/2025-26/Land/1219]
PARDEEP PURI, Chief Engineer/I11/Cons., Bengaluru Cantonment
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